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New Delhi, the 11th August, 2004

G.S.R. 516(E).—In exercisc of the powers conferred
by Section 3 of the Essential Commodities Act, 1955 (10 of
1955), the Central Government herebry rescinds the Ministry
of Agriculture, Department of Agriculture and Cooperation
Order number G.S.R. 71(E), dated the 28th January, 1986
with immediate effect :

Provided that such rescission shall not affect :—

~ (a) the previous operation of the said Order or

anything duly done or suffered thereunder;

(b) any right, privilege, obligation or liability
acquited, accrued or incurred under the said
Order; or

.. (o) anypenalty, forfeiture or punishment incurred

in respect of any offence comrmitted against
the said Order; or

(d) any investigation, legal proceeding or remedy
in respect of any such right, privilege,
obligation, liability, penalty, forfeiture or
punishment as aforesaid,

and any such investigation, legal proceeding or
remedy may be instituted, continued, or enforced, and any
such penalty, forfeiture or punishment may be imposed as .
if the said Order has not been rescinded. '
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